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CENTRAL ADMINISTRA^VE TMBUNAL
principal bench

OA 2125/2004; ,, , V .
MA 1800/2004

MA 1801/2004 with OA 2570/2000, OA 337/2001
(MA 2249/2001), OA 597/2001 OA 22^^01 (MA 30/2005).

New Delhi this the 1st Februaiy, 2005

f

Hon'hle Mr. Justice V.S. Aggai-wal, Chairman
Hon'ble Mr. S.A. Singh, M<anber (A)

OA 2125/2004

1. Manoj Shukla,
S/0 Shri Bal Dutt Shukla,
R/0 125,Nandpuri, KankeKhera,
Meerut,U.P.

2. Sudhir Kumar,
S/0 Shri Dinesh Chancler-Nautiyal,

R/0 Qr.No. 312, Sector -1,..
Type- HI, SadiqNagar, NewDelhi

(By Advocate Shri Naresh Kaushik )
VERSUS

1. Union of India
through its Secretaiy,
Department of Personnel and Training,
Nortli Block, New Delhi.

2. The Director, . . - V ;
Central Bureau of Investigation, .

CGO Complex, Block Nd.III,
Lodhi Road, New Delhi: , ;,

Applicants.

^/Respondents

(By Advocate Shri Rajeev Kumar for Shri-J.B.>Mudgil) . -, > ..
OA 2570/2000
1. AmitRana,

3.

S/0 Shri Phool Singh Rmia,
D-107, Dashrath Puri, ;
Dabri Palam Road,
New Delhi-110045
Raghubir Singh Negi,,
S/0 ShriB.S.Negi, \
C-566/A LIQ Fiats, Brij Vmar,
GhaziabadUP..
Gursewak Singh Randhawa .
S/0 S.Kashmir Singh.Randh^V
58 N CBI Colony, Vasant VihaT:
NewDelhi-110057
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4. Ganesh Dutt,
S/0 Late Shri Shiv Dutt,
House No. 22, GahNo.lO,
Block-A, Dayal Pur, Delhi

5. Hai-iucler Kumai-
S/0 Shri Jaipal Singh
B-4/3-A, Qainri Extension,
Delhi-110053

6. Surinder Singh
S/0 Shri Ram Chander,
HouseNo. 2, Maliipalpur Village,
KewDelhi-110037

7  Hari Shankar Sah,
S/0 Shri Shiv Narayan Sah,
Shahji Luggage. Emporium,
14/1, YusafSai-ai, New Delhi.

8  Tajender Singh Tliapliyal,
S/0 Shri Suraj Singh Thapliyal,
Or.No. 324, Sector-Il.
Sadiq Nagai-, New Delhi-110049

9  Harvinder Hum ai" Shaitn a,
S/0 Shri Mangat Ram, ̂
HouseNo. 813, Sector-J,
Pushp Vihai", MB Road,
Saket, New Delhi-17

10 Sandeep Kunnu" Tiwaid,
S/0 Shri B.L.Tiwari,
House No.H-535,

Sarojini Nagar, New Delhi-110023
11. Attar Singh Dhaiya,

S/0 Shri Lakshmi Chand,
Village Sultan Pur Dabas,

.  poPoothKhurd,Delhi-39
12. Rajpal, . u i

S/0 Shri Lakshrai Ghana,
Village Sultan Pur Dabas,
PO Pooth Khurd, Delhi-39

13 Mahiuider Singh,
S/0 Shri Chatai-pal Singh,
C/0 Jagdish Parsad Yadav,
F-lll] Nanak Pura, New Delhi.

14. Urnesh Adhikari,
S/0 Shri B.B.Chatri, . „45-HCBI Colony, VasantVihar,
Hew Delhi.

Advocate Shri Naresh ICaushik)(By
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VERSUS

Union of IndiaHirough

1  Tlie Secretary,
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Ministiy of Personnel, Public Grievances and
Pensions, Department of Personnel and
Training, North Block, New Delhi.

2. Tlie Director,
Central Bureau of Investigation,
COO Complex, Block No. Ill, Lodhi Roari,
New Delhi-110003

(By Advocate Shri S.K.Gupta)

OA 337/2001

1. Kapil Kumar Yadav
S/0 Shri JaiNarain Yadav,
R/0 8/36, Mehrain Nagar,
Delhi Cantt.,Delhi-110010

2. Nai'esh,

S/0 Shri Slier Singh,
R/0 WZ-858, Naraina Village,
New Delhi-110028

3. Dhar Mendra Singh,
S/0 Shri Jagvir Singh
R/0 B-71,GaliNo.2,
Mukand Vibar,
Kai-avral Nagar, NewDelhi-110094.

'4. Yash Bir Singh
S/0 Shri Bram Dutt,

R/0 WZ-78 Village Todapur,
NewDelhi-110012

5. Am it Peter,
S/0 Shri Peter Franklin
R/O 160, Type-II, Minto Road,
New Delhi 110002.

6. Am it Sharma,
S/0 Shri S.K.Shanna,
C/0 Shri Qopal Bhavan,
Neai- Railway Station Road,.
Bharatpur-321001.

7. Mohan-Ram,
S/0 Shri HukmaRam Bishnoi, .
Ri'O H.No. 150, Prithvipura,
RasalaRoad, Jodlipur-342010

8. Rupendra Yadav,
S/0 Shri Balbir Singh Yadav
R/0 WZ-61, Todapur Vill. & P.O.
I.A.R.I., Pusa, New Delhi-110012.

9. Hans Raj
S/0 Gajraj Singh,
R/0 Vill. & P.O.Chandpur,
Block Ballabhgarh, Distt.,
Faridabad-121101

(By Advocate Shri Naresh Kaushik)

.Respondents

..Applicants
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VERSUS

1. Union of India
through the Secretaiy to the
Govenuuent of India,
Depai'tinent of Personnel andTiaining,
North Block, New Delhi.

2. Tlie Director, ^ .
Central Bureau ol Investigation,
CGO Complex, Block No.III,
Lodhi Road, New Delhi.

(By Advocate Shri S.K.Gupta)

OA 597/2001
1. ShriLalitKumai'

S/0 Shri Maheshwari Lai,

■R/'O 3878, KuchaMohttar Klian,
Morigate, Delhi-110006

T  Mr.Raju S/0 Shri JodliaRam,
R/0 B-65, Pandav Nag^ ^
Near Shadipur Depot, New Delhi 110008.

1  Mr. Parveen Kuuiai"
S/0 Shri Moti Lai,R/0B-213-II,PaiidavNagai-,
p 0 PatelNagar, New Delhi-110008.

Present; None)
VERSUS

(By

1  Tlie Superintendent of Police (HQ),

7  Tlie Secretary,Ministry of Home Mlmrs
GoM. of India, North Block,
New Delhi.

3  Tlie SecretaiT,
Ministry of Personnel,(Public Grievances) Govt. of India,
North Block, New Delhi

Advocate Shri H.K.Gangwani)

..Respondents

..Applicants

.Rcspondcnt;i?H^

/OA 2245/20011. Shri Tej Pralcash,
S/0 Shri Devi Singh,
Pv/0 A-866, BudhaMarg,
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1.

Maiiclawali Fazalpur, Delhi-110092
2. Sh.Hareader Singh,

S/0 Shri Richpal Singh,
R/0 Girdhaipur,
Post Office Gunakul Sikandara,
Tehsil Sadai", Diatt. Gautambudli Nagar,U.P.

(By Advocate Shri p. K. Hira)
VERSUS

Union of India,
through the Secretary to the
Govt. of India,

Department of Persomiel & Training,
North Block, New Delhi.

2. The Director,
Central Bureau of Investigation,
CGO Complex, Block NoJII,
Lodlii Road, New Delhi.

(By Advocate Shri H. K.Gangwani)

.. .Applicants

...Respondents

ORDER(ORAL)

Mr. Justice V.S. Aggarwal, Chairman

By this common order, we intend to dispose of the following five OAs because

common questions ai'e involved.

2. Uie Central Bureau of Investigation invited applications on 13.4.2000 for filling

up 134 posts of Constables Male/Female (Executive ) and 5 posts of Male Constables

(Motor Transport) in vai'ious Branches located all over India. Several persons, including

fipplicants applied. The candidates had undergone for written test on 24.4.2000 and

intei-view on 30.4.2000. Tlie result was declared and tiie applicants were declared to be

successful. Tliere was a of litigation and ultimately when tlie matter went to Supreme

Court in Civil Appeal No.5321/2003 arising out of S.L.P.( C )No. 8356/2002 Union of

India and Others Vs. Rajesh P.U. Puthuvalnikatlm and Another, the Supreme Court

had upheld the order of the High Couif and the directions of the High Court read;

"In this case the reasons stated by the CBI for cancellation of the
entire selection process are arbitrary and will not stand in the eye
of law. After having found that selection process is not tainted
with any illegality and that in the absence of ,apy complaint
against examinees indulging inuihalpractice's merq fact that CBI ,
11 1 1 _ ..1 wk m fcrf JJJ til6 3Ild - < ' " '

in the answer sheet would hot vitiate the entire selection pfoc ' / ;
We are of the view in this case discrepancy if any detected in
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their lu.srwr sheets is a discreptmoy which has to be corrected by
re themselves for wirich persons like the-pet,t,oner ctmnotie
oenal zed We have therefore no hes,tat,on m, to fels ̂ d
:-:::.::toces .f ...e
:r;:r ies^:?--^,;'- ̂

sel aside. Original petition is allowed.

,  Ledos.chowtheco,rec,ionswe,emadermdr.^^eeen been ...to . ■ a

deleleo rrom >e , ^ all these facts so that the,

rrChZLtheycmrtake.^-^^^^^
offer made is fmr .n ,1,0 applicants, who were earlier
:i;:":im:l.obe,,,.snccessfn,af,erce,fmnoon^
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(S.A. Sing"')
Member (A)

Acdr/

take reconrsennder law thereafter,
f  -itAuld be done within aperiod of1, is directed that necessary cmnp """ " cojry.S.tthejnx-'"^t^^onrhsftno^^^i^!^^ yV n 1

• .-■ -- ■ ^Y_s_ Aggai-wal) •
Chairman

[U'" 5l'
W  ''''

lb ;
bV

/I
J. J \




